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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPATIY LAW TRIBUNAL ON 06.09.2017

NAME OF THE PARTIES: Natvar Parikh Industries Ltd.

Sadguru Forwarders Prt.Ltd.

SECTION OF THE COMPANIES ACT: I & BP Code 2016.
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ORDER

CP No. I 263/l&BP/CLB/MB/MAH/2017

First Call : Pass Over for filing withdrawal memo

Second call: On the withdrawal memo filed by the petitioner Counsel, this petition is

hereby disrnissed as withdrawn with liberty in accordance with law.
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